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Title: Combined discussion on Statutory Resolution regarding
Disapproval of Essential Defence Services Ordinance, 2021 and passing
of the Essential Defence Services Bill, 2021 (Statutory Resolution-not
moved and Government Bill-passed).
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T, &. VAT G ol |

SHRI N. K. PREMACHANDRAN (KOLLAM): Most respected
Speaker Sir, this 1s a very important Bill. There are 41 Ordnance
Factories in India. Now, the Government of India under the Ministry of
Defence 1s trying to convert this into separate boards and finally, it is an
indirect way of privatisation of ordnance factories in our country and the

sole purpose of this Bill is to ban strike.

Sir, eighty-four thousand employees in the Defence sector,
particularly in the ordnance factories will be affected by this. Banning
the right to strike means taking away the legitimate right of the workers.
There 1s the Industrial Disputes Act of 1947. Even, the labour courts are
there. Unilaterally taking away the right of the workers is not right. I
want to move the amendments. It is quite unfortunate. Passing a Bill in
the din 1s not proper. It is not fair as far as the parliamentary practice is
concerned. Therefore, 1 strongly oppose ... (Interruptions) Sir, it is not

fair ... (Interruptions)

AT el : o TH.. TS Sit &1 3MTUg g fob 3T I 3(U1-
3Tt e WR SN d1fds 59 fod IR AU 9] 81 9 |

SHRI N. K. PREMACHANDRAN : Sir, I have given a notice
regarding this issue ... (Interruptions) Sir, it 1s not fair to pass such

important Bills in the din ... (Inferruptions) Please do not pass this Bill

in the din ... (Interruptions)
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SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): Sir,
with all humility at my command I must say that this legislation is
nothing but a draconian measure. It is a retrogressive legislation that is
being passed by this Government. The Government is intending to
throttle the democratic right of the labourers of our country. It is totally
an undemocratic legislation and this i1s being bulldozed in this House.

The Government is in no mood to have a discussion on this issue ...

(Interruptions) BARY feHIS &3 8! 7, g9 It fowal w ==f &=
IT8d §, i1 BHR U &1 A & b Uy SIRQY! ®i8 IR T4l B
AT DI ST |... (FIYUH) TP e favg R g9 gdf A & forg
dIR % |... (4d¥T-) This kind of a legislation should not be passed in

turmoil and when the House 1s not in order ... (Interruptions)

PROF. SOUGATA RAY (DUM DUM): Sir, I had given a Statutory
Resolution disapproving this Ordinance. This Ordinance 1s anti-labour.
Around 78,000 workers working in the various ordnance factories had
given a strong note opposing the corporatisation of ordnance factories.

Corporatisation ... (Interruptions)
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14.17 hrs

The Lok Sabha then adjourned till
Sixteen of the Clock.

16.00 hrs

The Lok Sabha re-assembled at Sixteen of the Clock.
(Shri Rajendra Agrawal in the Chair)

16.0 Y4 hrs
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At this stage, Drv. Amar singh, Dr. T. Sumathy alias Thamizhachi
Thangapandian, Sushri Mahua Moitra and some other hon. Members
came

and stood on the floor near the Table.

... (Interruptions)
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